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No. S-6/S.B. Law-03-08/06(Part)-448(s)--- Provision has been made vide RCD
letter no. 2046(S) dated 06.03.2014 that the minimum rate quoted in all type of tender
invited on percentage rate system shall be limited to 10% below the Bill of Quantity
(BOQ). Tenders having more than 10% below BOQ rate shall be considered ineligible.

In this contest, during a meeting of all works departments held under
Chairmanship of Chief Secretary of Govt. of Bihar, it is felt that the minimum rate barrier
be removed with immediate effect and after one year the pros and cons of this decision
will be reviewed.

In this regard, provision for taking Additional Performance Guarantee for rate
quoted below Bill of Quantity (BOQ) rate shall be made as follows :-

(a) Additional performance Guarantee will be charged at the rate of 0.25% for
every 1% rate quoted below bill of Quantity for rate quoted 0% to 05%
below bill of Quantity.

(b) Additional performance guarantee will be charged at the rate of 0.5% for
every 1% below BOQ for the rate quoted below 05 to 15% of bill of
quantity.

(¢) Additional performance guarantee will be charged at the rate of 1.0% for
every 1% below BOQ for the rate quoted below 15 to 20% of bill of
quantity.

(d) Additional performance guarantee shall be charged at the rate of 2% for
every one (1%) rate quoted below 20% of BOQ.

It shall be applicable with immediate effect.

By the order of Governor of Bihar,
Amrit Lal Meena,
Principal Secretary.
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